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9T @i (RTN)-@Tat 1€ (KUR) ®oET & a9 KM.452/7-9 9% ST 3.8t (T drax f&6e) §&ar 199 1
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452/7-9 9T AL.3AAT (AT Aaw f397) Hear 199 + AHior & dag # forfad &9 # sraad J&qa &l ot
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e ForetT fafer sraamelt o areqw &, g9aTe &7 STa9 3, 3fT UH SOl G 6 THTd Y Aaed
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TR GTET TEH TTTEHRTLT o UL HIATAT | IFRT 07 36 ST @ehar 2
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1 EXEES 4127 gfaa 0.450 0.175 FATEST T SAATATSN
2 AT 4115 e 0650 | 0009 | AT HETT IS T ATED
ot gfew
3 YL 4116 TS 1.400 | 0.086 Yo farm
4 EELES 4117 RSk 0.600 | 0.030 Yo farm
5 EX RS 4110 afad 7.487 0.955 AT T AATATET
6 EX RS 4107 o 1.525 0.031 e feramT
7 EX RS 4106 GREEIR 4.580 0.094 e faramT
8 G 4105 T 2.525 | 0.128 FATEST STATaTE
9 EEES 4205 T 3.200 | 0.002 AESF
10 T 4140 T 0.625 | 0.550 AESF
11 AT 4136 e 6.795 | 0.351 ﬁwngfgﬁgﬁw
12 T 4132 Tz 1.300 | 0.332 FATEST STATaTar
13 T 4133 T 1410 | 0.062 FATEST STATaTar
14 T 4121 T 1790 | 0.052 Yo faremT
15 EX RS 4124 afaa 0.040 0.024 TS T SATaTET
16 T 4125 Wgﬁ | 0375 | 0077 ﬁwq?ggﬁwmﬁ
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17 ETES 4126 CILE] 0.400 0.100 ECIESIREECIEIE
18 AT 4139 TfT 0675 | 0206 | FTTTEM '; Wﬁaﬁ‘ﬁ T
19 B 4131 TrET 0.700 0.113 CIESIGET
20 T 69 TrEdT 0.580 0.023 GIESIDET
21 T 70 afad 1.840 0.380 AT STATATAT
22 T 71 afad 0.680 0.017 AT STATATAT
ol 3.817

[T, . Hros/Hrsua/smruad/Seue/2025/3ME e §E4T 199/2017]
Teg forer, geg atsarn(EEmr -1)

MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 7th May, 2026
Notice under Section 20A of the Railways Act-,1989

S.0. 2296(E).—In exercise of powers conferred by sub-section (1) of section 20A of the
Railways(Amendment)Act,1989(24/89) (hereinafter referred as the said Act.), the Central Government, after being
satisfied that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is
required for the execution of Special Railway Project, namely, “Construction of Road Over Bridge in lieu of closing of
manned L.C.N0.199 at KM.452/7-9 between Stations Retang(RTN)-Khurda Rd.(KUR) on Howrah Visakhapatnam
main line under Khurda Rd. Division.” in Khurda district in the state of Odisha, hereby declares its intention to acquire
such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land Acquisition
(CALA) & Tahasildar, Jatani for Construction of ROB in lieu of closing of manned of L.C.N0.199 at KM.452/7-9
between Stations Retang(RTN)-Khurda Rd.(KUR) on Howrah Visakhapatnam main line under Khurda Rd. Division in
writing, and shall set out grounds thereof and competent authority shall give the objector an opportunity of being heard,
either in person or through a legal practitioner, and may, after hearing all such objections and after making such further
inquiry, if any, as the competent authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the interested
person at the aforesaid office of the competent authority.
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SCHEDULE

Brief description of land (Annexure-1) attached here with to be acquired with or without structures,
for Special Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.N0.199 at KM.
452/7-9 between Stations Retang(RTN)-Khurda Rd.(KUR) on Howrah Visakhapatnam main line under
Khurda Rd. Division” in Khurda district in the state of Odisha.

Name of District:-Khurda Annexure-I|

LAND SCHEDULE

Name of the Project:- Construction of ROB-199

Name of the District:-Khurda, Name of the Division:-Khurda Rd., Name of the Tahasil:-Jatani

Total Required
Sl. NAME OF PLOT . .
Type of Land areain Areain Name of the Land owner
No. Mouza No.
Acres ACRES
1 CHHANAGHAR | 4127 Patita 0.450 0.175 Abadajogya Anabadi
. Shree Jagannath Mahaprabhu Bije Puri
2 | CHHANAGHAR | 4115 Patita 0.650 0.009 .
Marfat Shree Mandir
3 | CHHANAGHAR | 4116 Nayanjori 1.400 0.086 Railway Deptt.
4 | CHHANAGHAR | 4117 Railway 0.600 0.030 Railway Deptt.
5 | CHHANAGHAR | 4110 Patita 7.487 0.955 Abadajogya Anabadi
6 CHHANAGHAR | 4107 Railway 1.525 0.031 Railway Deptt.
7 CHHANAGHAR | 4106 Nayanjori 4.580 0.094 Railway Deptt.
8 | CHHANAGHAR | 4105 Patita 2.525 0.128 Abadajogya Anabadi
9 | CHHANAGHAR | 4205 Rasta 3.200 0.002 Public
10 | CHHANAGHAR | 4140 Rasta 0.625 0.550 Public
. Shree Jagannath Mahaprabhu Bije Puri
11 | CHHANAGHAR | 4136 Patita 6.795 0.351 .
Marfat Shree Mandir
12 | CHHANAGHAR | 4132 Taila-1 1.300 0.332 Abadajogya Anabadi
13 | CHHANAGHAR | 4133 Patita 1.410 0.062 Abadajogya Anabadi
14 | CHHANAGHAR | 4121 Patita 1.790 0.052 Railway Deptt.
15 | CHHANAGHAR | 4124 Patita 0.040 0.024 Abadajogya Anabadi
Sarada Shree Jagannath Mahaprabhu Bije Puri
16 | CHHANAGHAR | 4125 i i 0.375 0.077 .
Anajalasechita-II Marfat Shree Mandir
17 | CHHANAGHAR | 4126 Patita 0.400 0.100 Abadajogya Anabadi
. Shree Jagannath Mahaprabhu Bije Puri
18 | CHHANAGHAR | 4139 Patita 2.675 0.226 .
Marfat Shree Mandir
19 | CHHANAGHAR | 4131 Rasta 0.700 0.113 Public
20 RATHIPUR 69 Rasta 0.580 0.023 Public
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21 RATHIPUR 70 Patita 1.840 0.380 Abadajogya Anabadi

22 RATHIPUR 71 Patita 0.680 0.017 Abadajogya Anabadi

TOTAL 3.817

[F. No. CAO/CON/RSP/BBS/2025/ROB N0.199/20A]
MAHENDRA PITTALA, Chief Engineer (Con-I111)
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